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Atrocities against women in Delhi 

DR. GYAN PRAKASH PILANIA (Rajasthan): Sir, the caption of my Special 

Mention is 'Alarming scenario of atrocities against women in Delhi'. 

In the National Capital of Delhi, alarming rise in the atrocities against women 

is a matter of national concern. As against 3870 such cases reported in the year 

2001,4106 cases were reported in the year 2002,4338 cases 
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were reported in the year 2003 and 5568 cases were reported in the year 2004 

which indicates a rising trend in Delhi. According to the National Crime Record 

Bureau, Delhi alone had recorded more than 30 per cent of total cases of 

atrocities committed against women in 35 metropolitan cities of the country 

during the year 2003. During 2004, total rapes reported in Delhi were 551, which 

means one rape is committed every 16 hours, while the average for India is one 

rape is committed every 32 hours. 
 

Thus, rape rate in the capital is double than the national average. Per ten lakh 
population, Delhi reports 36 rapes as against India average of 16 rapes. It is a 
matter of grave anxiety and shame that out of 551 rape cases in 2004, 317 victims 
were minor girls, and 14 of the accused were fathers and 527 were 
acquaintances. In famous case of a Swiss diplomat, who was abducted at Siri 
Fort and gang-raped in a moving car on 14th October 2003, was a national shame. 
She left Delhi exclaiming, 'India is not safe for women'. Similar gang-rapes were 
committed in 2005 — on 5th May at Dhoulan Kuan, on 20th July at Mayapuri, on 
24th July in Rohini, and on 10th August at Najafgarh. Many of the rape cases have 
remained unsolved. Conviction rate is abysmally poor. It appears that Delhi is 
going to earn honorific of 'Rape Capital of India.' I, therefore, demand that the 
Government take effective steps to redress the problem, which is bringing shame 
to the country.  
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SHRIMATI VANGA GEETHA(Andhra Pradesh): Sir, I associate myself with 

the Special Mention made by the hon. Member, Dr. Gyan Prakash Pilania. 

MS. PRAMILA BOHIDAR (Orissa): Sir, I associate myself with the Special Mention 

made by the hon. Member, Dr. Gyan Prakash Pilania. 

SHRIMATI SUSHREE DEVI (Orissa): Sir, I associate myself with the Special 

Mention made by the hon. Member, Dr. Gyan Prakash Pilania. 

SHRI V. NARAYANASAMY (Pondicherry): Sir, I associate myself with the 

Special Mention made by the hon. Member, Dr. Gyan Prakash Pilania. 

Concern over Pakistani Nationals illegally operating as doctors in 

Madhya Pradesh 
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